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SHRI MORARJI DESAL: M is diffi-
cult to give an estimate. What has
been done is that we have instructed
them that when 1 go out no police
officer should be called from other
district for that purpose and cnly locsd
policemen should do whatever they
have to do and that arrangements
should be kept to the minimum. If
meetings are for party purposes, the
party will bear the expenses; govern-
ment will not bear any of that ex-
penditure. That is what has been
said.
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SHRI MORARJI DESAJ: I do not
koow; there may be large expenditure
-even on me; I do not know, I will have
to find out.

Licences for Machine made Carpels

*605. SHRI FAQUIR ALI ANSARI:
Will the Minister of INDUSTRY be
pleased to lay a statement showing:

(a) the total number of licences
given for the manufacture of machine
made carpets in the country during
the last 5 years;

(b) the names of the firma to whom
these licences were given and when
these licences were given;

(c) the basis of giving these licen-
<ces to them;

(d) whether Government are aware
that most of these firms or persons
have not 8o far set up industries to
manulacture carpets;

{e) it so, the particulars thereof;

(f) whether Government propose
1o withdraw the licences from these
defaulters; and

(g) if so, when and if not, the rea-
sone therefor?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
o (g). The only industrial licence
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issued during the last five years
{April 1973 to March 1878) pertains
to M/s. Modi Carpets Ltd. Modi-
nagar to which a licence was issued in
May 1876 for the manufacture of
tufted carpets. This licence was given
during the former Government's time
in accordance with the then existing
policy on the subject. From the re-
cords, it is seen that the licence was
then given on the basis, inter alis,
that the unit was export-oriented, the
supply end demand relating to the
raw material afforded scope for the
unit and the unit was being set up in
a backward area.

This unit is in advanced stage of

pl ion and is ted to go
into commercial production in the
near future, It is, therefore. not
considered appropriste to withdraw
the licence in this case.
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e e R dary

Dispute

*5906. SHRI ANNASAHEB GOT-
KHINDE: Will the Minister of HOME
AFFAIRS be pleased to refer to the
reply given to Unstarred Question
No. 54 on the 6th April, 1977 regard-
ing Maharashtra-Karnataka, Boundary
dispute and state the precise details of
the endeavour made by Government
during the period of one year, to set-
tle the Maharashtra-Karnataka
Boundary dispute as early as possible?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH):
The Government have every desire
that thiz issue should be resolved as
early as possible and in a spirit of
mutual cooperation and goodwill
Now that new Governments have as-
sumed affice in Karnataks and Maha-
rashtra, we intend to discuss the
question with them with a viéw to
find tual bl o
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